1769 LOK SABHA DEBATES
- LOK SABHA “our production of raw jute is expected
to be 55 lakh bales as against our
Tuesday, August 13, 1968/Sravana 22, annual requirements of 75 lakh bales,

1890 (Saka)

The Lok Sabha met at Eleven of the
Clock.

[MR. SPEAKER in the Chair]

ORAL ANSWERS TO QUESTIONS
AREA UNDER JUTE CULTIVATION

*451, SHRI S. K. TAPURIAH:
Will the Minister of COMMERCE be
pleased to state :

(a) whether Government are aware
that this year area under jute sowing
will be considerably lesser as compared
to that of last year;

(b) whethes this, coupled with the
fact that rains in May last were consi-
derably less, will reduce the size of
the jute crop; and

(c) the steps taken by Government
to mitigate this shortage and to ensure
that this largest export earning industry
is not adversely affected ?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI) : (a) and
(b). Yes, Sir. '

(c) Government have already autho-
rised the import of 75,000 bales of
superior quality raw jute to meet the
immediate requirements. The question
of further imports is being considered.
Efforts will be made to see that shortage
of raw material does not affect produc-
tion and exports.

SHRI S. K. TAPURIAH: After
textiles, jute is the second industry in
charge of this ministry, which is mow
facing a crisis. In this industry also,
as in the other, ministerial failings have
been aided by the vagaries of nature and
the problems are increasing. This year

which means a shortfall of 20 lakh
bales. You can reduce it by 3 or 4 lakh
bales due to curtailed production by
jute mills. Still, there will be a shortage
of at least 15 lakh bales. But Govern-
ment has decided to import only 75,000
bales. May 1 know what other steps
they will take in view of the world
shortage of raw jute this year? It is
expected that India, Pakistan and Thai-
land combined will have a raw jute
production of 110 lakh bales whereas
the world requirement is 170 lakh bales.
May 1 know what steps they are going
to take immediately, so that we may
not have to pay high prices if we take
a decision later ?

SHRI MOHD. SHAFI QURESHI :
Due to vagaries of nature, we. have a
shortfall in production. But the hon.
member should realise that we have al-
rcady taken steps and we are importing
75,000 bales. Regarding other steps,
as and when we make an assessment
about the shortfall, necessary imports
will be made. 1 would like to inform
the House that a proposal for importing
3.55 lakh bales to meet the shortage
of jute is under consideration.

SHRI S. K. TAPURIAH: Sir, I
would like to bring it to your notice
that the estimates of the Government
are very wrong. Last year also they
went on saying that our production will
be so good that we will be exporting
raw jute. But their expectations went
off by nearly 35 lakh bales.

Since they had been proved wrong in
their estimate last year, this time will
they please listen to others? Ever
since April, we have been trying to warn
the minister that there is going to be a
shortfall. Will they take sufficient care
to impord at Jeast 10 lakh bales within
this month or within six weeks ?
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THE MINISTER OF  COMMERCE
(SHRI DINESH SINGH) : The hon.
member is usually fairly well informed
and sometimes gives us some informa-
tion which we take inta consideration.
He will appreciate that we have got to
look at the position of jute produced
in this country and to have a proper~
price for that jute. If we import 10
lakh bales today, what will be the effect
on the local production? All these
things have to be taken into account.
We shall certainly try to import jute
as and when it becomes necessary, but
at the same time, we have also got to
keep in mind that the price of locally
produced jute is not depressed artifi-
cially. All these things have to be
borne in mind and we shall do our
best, because the hon. member says,
there is world shortage of jute. What
can we do in g world shortage ?
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st faafa faw s@are  wgew
fag ot fafrer T a7 i w30
To Y HIT AT 40 %o & F AfFrag
it e #% g ?

SHRI SURENDRANATH DWI-
VEDY : Sir, this oft-repcated policy
that we are giving support price to jute
cultivation has not actually worked to
the benefit of agriculturists, Is it not
a fact that even though Rs, 40 is the
support price fixed at Calcutta actually
it is sold at Rs. 20 and Rs. 25 in
places lake Orissa, Bihar and Uttar
Pradesh and the agriculturists do not
get this price of Rs. 40 with the result
that they are not very enthusiastic to
take to jute cultivation ? If that is so,
have Government reviewed this position
and would they change their policy so
that the agriculturists at their own places
get at least Rs, 45 a month ?

SHRI MOHD. SHAFI QURESHI :
The prices we have fixed after the
report of the Agricultural Prices Com-
mission. They went in detail into the
whole production system of jute and
other crops. It was only on their
suggestion that the bottom price was
fixed at Rs, 40. At this time the prices
are very much above the bottom price
and therefore there is no question of
revieweng the matter at this stage. The
matter would be taken into considera-
tion when the prices get depressed or
show a tendency to do so. .

SHRI LILADHAR KOTOKI: Io
view of the fact that it cannot be a
correct policy of the Government to
import raw jute due to export of manu-
factured jute goods and in view of the
fact that the price support for jute that
has been fixed has not proved to be
sufficient incentive for increase in jute
production and, on the other hand,
jute production is going down, may I
know whether Government propose to
take up this matter with the Ministry
of Food and Agriculture and see that
there is comparative pricing of food
crops, sugarcane and jute so that there
is no undue adverse effect on the pro-
duc@n of jute ?
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SHR1 MOHD. SHAFI QURESHI :
This is a suggestion, Sir, which will be
given due consideration.
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SHRI N. K. SOMANI : Sir, India is
steadily losing ground in the world
market in the matter of exports of
hessian goods vis-a-vis Pakistan. I hope
the hon. Minister knows that during
that months January to May 1968 hes-
sian sales to America from Pakistan
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have increased by 50 million yards while
the same from this country has gooe
down by about 21 million yards. In
view of the very important position
occupied by jute industry and the fact
that jute is highly speculative and im-
portant commodity would it not be
worthwhile to build up a buffer stock of
raw jute from all sources other than
Pakistan, like Thailand and other coun-
tries, so that our world market is safe-
guarded and we have a steady future
for this industry.

SHRI DINESH SINGH : I eatiraly
agrec with the hon, Member that we
should have a buffer stock of jute and
that is why last year we started this
buffer stock for raw jute and also for
jute goods. The idea of a buffer stock
is that there will be sufficient raw
material stored by making purchases
when the price falls to be utilized dur-
ing the period when the price is high.
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frar g faa frcey st Y}, SR gawr AEw
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SHRI D. N. PATODIA : Referring
to the statement made by the hon.
Minister that India proposes to import
3,55,000 bales very soon, may I know
whether licences have been issued, what
is the machinery for import and during
what period this jute is going to be im-
ported and from where ?

SHRI MOHD. SHAFI QURESHI :
This proposal is under the consideration
of the Government,

SHRI D. N. PATODIA: During
what period do they propose to import ?
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SHRI MOHD. SHAFI QURESH] :
The decision will be taken very soon,

ft wreEEAw - § Aed g wal
TET ¥ I =g g fr fow wa
§ W £ g foram w1 sfam @ farer
& FRO AT FT ICAET FH G T
FTIA IFR  { 7g 969 ) & o qeaw
N Fg e 3 Foo FEEEd B
IFAAN AN N W AR |WYT ®
AT FTRE? A AT 7 7@
AT g § 6 92w #) gy s
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SHRI SAMAR GUHA : In view of
the fact, so far as the jute cultivators
are concerned, that the price of rice

L
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is three times the price of jute, a large
area of jute production has been divert-
ed to rice production and, secondly,
due to recent floods which affected very
vitally the jute production area of 24-
Parganas and other areas, taking all that
into oonsideration, may I know what in
the estimate of the Government will be
the calculated loss of production of jute
this year and, in view of that loss,
whether the Government has taken into
aoccount that the imported amount will
moet this loss and whether, as a perma-
nent measure, jute production area will
be extended to Dhoobri-Golpara area
of Tripura and also to Cachar area
where there is a probability of good jute
production ?

SHRI DINESH SINGH: We would
certainly welcome greater areas coming
under jute production. We have spent
some time over this matter. I would
only like. the House through you to
bear one point in mind. The question
of price of jute has been raised several
times and the feeling that perhaps the
farmer is not getting an equitable
share. . ..

SHRI SURENDRA NATH DWi-
VEDY : It is not ‘perhaps’, it is a
faot.

SHRI DINESH SINGH : The point
in all these things is what should be
the equitable price. That is a matter
of opinion. The hon. Member may feel
that any price may be given. But then
it will have its impact on the cost of
production of jute goods and its sale.
We have to compete in a world market.
If the price of raw jute is very much
higher in our country than the world
price of raw jute, how will we competg
in world market ? All these things have
to be taken mto consideration by Gov-
cmment before fixing a price. If the
hoa, Member would like us to fix any
price for jute, we can certainly do it,
but then I would like him to tell me
who will buy thc jute goods. How will
be thecn run these mills ? Therefore, all
these things have to be taken into con-
snd'.tanon . . (Interruptions).

SHRI SAMAR GUHA : I categori-
cally asked about the cstimated loss due
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to diversion of jute acreage to rice acre-
age and also due to recent floods.

SHRI DINESH SINGH: We are
short of rice also, and if we have more
rice, how is it a loss ?

WA 8/ wm g g
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qIAX FI WE IT F AHIT G
AR yEF A NuaT Ew & a9
§ Y TEIREAY & W YT |

ot we oI WY AT aw Hay
AFRA A § wew @ € R g

o fm fag : sEiasqz T
qar &, A7 qoq ¢ fr wrag qTem
AT qFAT ATT T W E 40 To &
M T 1IN AT FAATZHARA T
agr § AT A AR FHTAY adfar 58 Q-
rar @ % 99 izW F1 AH FAFS A
40 Fo AT | ®% AT 78 13 TEy € &)

@ i ;AT e Y-
¥ 1 397 A & 98 AN IIqRT |

=it fadm farg : 77 oy w7 S wfm
#Y §, AT AT GAN K THAS HIAA |
NEgaT B Fq fraf wwa R
g ta ¥ ST fefe & 5 e &
40 %o I1 I F FIT fraem 7 4T
T fgama & qgar gear wre 1 At &
aPAY 5% o1y & 1 3NTST S 99T &g
F Fq7 g | 39 fgma & 71 fait
G IF AT AT FT I} AT §, FHAT
T HEY H AT AT AT AT A1
fr 3v% Fgx gre w1 @9 T
IZF TF TN FT @IV FIaT &, LIRS
G 3aT R F15 NI Tg TG Fg AT
2 T w21 ¥ Peam A fear faommr 9ta
o ag 7 Man g i fo fram & a d
A wgtFfram FaRd @ @E
HIAT AT Tg Fq@ AV § qar A i
g B A A AT AT e @
(gzTiw)

MR. SPEAKER : Will the hon. Mem-

ber kindly sit down? May I request
him to sit down now ?

st av wt ¢ B S @ @
arar § & agr ahwg faer o
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q’taum'am: IATE TG ]
A 99 |

MR. SPEAKER : Order, order. He
has been shouting too much from the
beginning. 1 have not allowed him.
Now, he must sit down.

sy avieE vl : mTeE A FA e
& 1 wrar ooy @ 77 faar m g Afaw
gagsAw I9T &) 8! faw awr

RELEASE OF VESSELS BY PAKISTAN

's453, SHRI HIMATSINGKA : Will
the Minister of COMMERCE be pleas-
ed to state :

(a) whether any efforts have been
made during the past three months to
resolve the dispute between India and
Pakistan for the exchange of vessels and
cargo seized during the 1965 Indo-
Pakistan conflict; and

(b) if so, the details thereof ?

THE MINISTER OF COMMERCE
(SHRI DINESH SINGH) : (a) and
(b). The Government have, in keeging
with the Tashkent Declaration, ‘re-
peatedly affirmed to discuss at an early
date the question of return of proper-
ties and assets which also include vessels
and cargoes taken over by either Gov-
ernment. The last note in this respect
bringing out the general question of
return of goods was sent on 28-6-1968
by the Ministry of External Affairs to
the High Commission for Pakistan in
India.

MR. SPEAKER : I think this ques-
tion. was answered only a few days
back.

SHRI DINESH SINGH : This has
been discussed here so many times.

SHRI HIMATSINGKA: May I
know whether it is a fact that only in
May this year Government decided to
release the Pakistani vessel seized by
India from the Kutch area, and whether
it is also a fact that despite various
unilateral steps taken by Government
to rclease the Pakistani vessels and the

¢





